FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
FINSIGHT BUSINESS SOLUTIONS PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON Finsight Business Solutions Private Limited

2. | DATE OF INCORPORATION OF CORPORATE PERSON 05-11-2019

3. | AUTHORITY UNDER WHICH CORPORATE PERSON| ROC Bangalore
IS INCORPORATED/ REGISTERED

4, | CORPORATE IDENTITY NUMRER / TIMITED TTARILITY | 1174900KA2019FT("129323
IDENTITY NUMBER OF CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL | Kalyan, No.4, Hayes Road Richmond
OFFICE (IF ANY) OF CORPORATE PERSON Town, Shanthala Nagar , Bangalore North,
Karnataka, India - 560025

6. | LIQUIDATION COMMENCEMENT DATE OF 25-07-2025
CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER | Anil Kohli

AND THE REGISTRATION NUMBER OF THE LIQUIDATOR | 409, Ansal Bhawan, 16 K.G. Marg
(Connaught Place), New Delhi - 110001
Email: insolvencyiaarck.in

Tel: 011-45101111/40078344
IBBI/IPA-001/IP-P00112/2017-2018/10219

8. | LAST DATE FOR SUBMISSION OF CLAIMS 24-08-2025

Notice is hereby given that the Finsight Business Solutions Private Limited has commenced voluntary liquidation on
25-07-2025.

The stakeholders of Finsight Business Solutions Private Limited are hereby called upon to submit a proof of their
claims, on or before 24-08-2025, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. {ANILKOHLI) 20

Anil Kohij

Mg as Liquidator

Reg. No.: IBBI/IPA-001/1P-P00112/2017-2018/10219

ARCK Resolution Professionals LLP

409, Ansal Bhawan, 16 K.G. Marg (Connaught Place), New Delhi - 110001
Email: insolvency@arck.in

Tel: 011-40078344

AFA Valid Upto: 30.06.2026

Date: 29.07.2025
Place: New Delhi
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FORM A
PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insolvency and Bankruptcy Board of India {Voluntary
Liguidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF FINSIGHT
BUSINESS SOLUTIONS PRIVATE LIMITED

NAME OF CORPORATE PERSON | Finsight Business Soltions Private Limited

2 | DATE OF INCORPCRATICN OF 05-11-2019
CORPORATE PERSON

3 | AUTHORITY UNDER WHICH ROC Bangalore
CORPORATE PERSON IS
INCORPORATED! REGISTERED

4 | CORPORATE IDENTITY NUMBER /| U74899KA2019FTC129323
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE
PERSON

5 | ADDRESS OF THE REGISTERED | Kalyan, No.4, Hayes Road Richmond Town,
OFFICE AND PRINCIPAL OFFICE | Shanthala Nagar , Bangalore North,
(IF ANY) OF CORPORATE PERSCN | Kemataka, India- 560025

6 | LQUIDATION COMMENCEMENT | 25.07-2025

DATE OF CORPORATE PERSON

loss

_‘ 409, Ansal Bhawan, 16 K.G. Marg (Connaught Place), New Dethi - 110001

— Date: 29.07.2025 Tol: 011-40078344
-| Place: Bangalore AFA Valid Upto: 30.06.2026

7 | NAME, ADDRESS, EMAIL Anil Kobi

ADDRESS, TELEPHONE NUMBER (409, Ansal Bhawen, 16 K.G. Marg
AND THE REGISTRATION (Connaught Place), New Dedhi- 110001
NUMBER OF THE LIQUIDATOR Emal: insclvency@arciin

Tel: 011-4510111140073344
IBBYIPA-DO1/1P-PO0112/2047-2018/10219

8 | LAST DATE FOR SUBMISSION OF | 24-08-2025
CLAIMS

Notice is heraby givan that Finsight Business Solutions Priveta Limited has commencead
voluntary fquidation on 25-07-2025.

The siakeholders of Finsight Business Solutions Private Limited are hareby called upon fo
-| submit & proof of their daims, on or before 24-08-2025, to the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit thedr proof of ciaims by electronic means only, All other
stakeholders may submit the prool of claims in person, by poast or by elecironic means,
Submission of false or misleading proofs of daim shall altract penalties. AR

Acting as Liquidator
Reg. No.: IBBUVIPA-001/WP-P00112/2017-2018/10219
ARCK Resolution Professionals LLP

Emall; insolvency@arck.in
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